73 Weitten Answers

(4) Scentific and research work,

(5) Educational and cultvral nstitutes;

{6) India Government service (Ad-
ministration):

(7) State Government <ervice?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTFRNAL AFFAIRS
{SHRI SURFNDRA PAL SINGH)
view of the very wide scope of the uestion,
and the fact that the Mmistry of External
Affairs does not itself keep track of the

In

employmdnt of foreign experts 1
different  s=>ctors, the statistiis can
be obtained only from various

Mintstries and Departments of the Govern-
ment of India as well as State Govern-
ments

CLOSURE OF NON-COKING COAL MINES

1068 SHRI JAMNALAL BERWA
Wil the Mwn.ster of STEEL AND MINES
be pleased to state

(a) whether the management cf the non-
colksng coal mnes has brought to the atten-
tion of the Gowvuinment the question of
'mminent closure of 1ts mines shortly;
and

[18 AUG. 1972]

(b) 1If so, the names of such nunes,
and the ieasons therefor?

THE MINISTER OF STATF IN THE
MINISTRY OF STFEL AND MINES
{SHRI SHAH NAWAZ KHAN): (2) and {b)
Some collicries have intimated their 1nten-§
tion to close their
given below —

mincs Details arc

Name of the Colliery  Alleged reasons for

closures
Jambad Kajora Uneconomic  pro-
Sutalpur ductton

East Kajora Fxhaustion of reserve

in working seam

Financial difficul-
tics

Ghusick Musha
group of collieries
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INDSUTRIAL S FRIKES IN THE STATES

1062 SHRI M K MOHTA

SHRI 1 OKANATH MISRA

Will the Miawster of LTABOUR AND
RFHABILITATION be pleased to state

(a) th. details of the industrial strikes
in different Statis 1n the country, State-
wise, during the list year and how 1t com-
pares with the prcvious two years |,

(b) the details of man-hour lost as a
result of these sirtkes and the extent to
which ndustrial pioduction suffered, and

(¢) whether th  Government of India
have mitrated any schemes with the help
of the lahour unions which would consider-
ably reduce the nt mber of strikes and if so,
the detaris thereof?

THE MINISTi R OF LABOUR AND
RFHABILITATION (SHRI R K
KHADILKAR) (a) and (b) The
attached state wnt  (See Appendix
LXXX1 Annexure No 69) gives
available mmformat on, state-wise about
the number of strikes, number of man-days
lost, and product on loss as a iesuit of these
strikes during 1964, 1970 and 1971, figures
for 1971 being p cvisional

1he

(¢) Governmient s airm 1S .0 N IniMise
work stoppages through informal media-
tion, conuhation adyud catron or arbitra-
tron, as necessary under the existing statu-
tory provisions and voluntarv arrangements
Government have also been holding dis-
cusstons  with the intercsts concerned,
mcluding  workers’  representaitves, (o
evohe agreed meisures for securing tmpro-
vements 1n the industiial relations systewn
Further action tn the matter 1s being taken

1n the light of the<e discusstons



